
BEF'RE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,

NEW DELHI

In Original Application No' 12312024

IN THE MATTER OF:

.....APPlicants
Sudesh Kumar

Versus

State of HarYana and Ors' . . . ..ResPondents

1. That vide order dated 05.02.2024, this Hon'ble Tribunal was pleased to pass

the following order, relevant extract of which are reproduced below as

below:

"Havingregardtothenatureofgrievanceraisedinthe

oA, we also deem it proper to form a Joint committee comprising of

representativeofMemberSecretary,CentralPollutionControl

Board(CPCB),MemberSecretary,statePollutionControlBoard

(SPCB),RegionalOffi'cer'MinistryofEnvironment'Forestsand

ClimateChange(MoEF&CC)andDistrictMagistrate,Faridabad.

TheDistrictMagistrate,Faridabadwiltactasnodalagencyfor

coordination and comPliance'

The Joint committee will carry out the site inspection' ascertain the

correctpositionrelatingtonatureoflandf,o*therevenuerecord
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and also ascertain truthfulness of the allegations made in the oA and

filefactualandactiontakenreportbeforetheTribunalatleastone

week before the next date of hearingby e-mail at iudicial-ngt@gov'in

preferablyintheformofsearchablePDF/)CRSupportPDFandnot

in the form of Image PDF" '

That the Action Taken Report of the committee submitted to this office is

attached here with for the kind perusal of the Hon'ble National Green

Tribunal. That the recommendations of the committee have been sent to the

MCF for further necessary action and compliance'

Place: Faridabad

Date: 29.03.2024

\J
(vikrarL{AS)

District Magistrate

Faridabad
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Report As per Hon'ble National Green Tribunal

(Order dated osth Feb,2024l
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ReportincomplianceofHon,bleNGTorderdatedos.o2.2o24inthe
matter of Sudesh Kumar V/s State of Haryana in Originat Application

No. 12312024.

1. Background:'
vide order dated 05-02-2024 the Hon'ble Tribunal Passed fhe

foltowing direction reproduced as under:-

HavingregardtothenatureofgrievanceraisedintheoA,we
alsodeemitpropertoformaJointCommitteecomprisingof
representative of Member Secretary, Central Pollution Control

Board()PCB),MemberSecretary,sfafePottutionControlBoard

(SP}B),Regionalofficer,MinistryofEnvironment,Forestsand

ctimate change (MoEF&CC) and District Magistrate' Faridabad'

The District Magistrate, Faridabad will acf as nodal agency for

coordination and comPliance'

The Joint committee will carry out the sife inspection' asceftain

the correct position retating to nature of land from the revenue

record and also ascertain truthfutness of the allegations made in

the oA and file factuat and action taken report before the

Tribunal at teast one week before the next date of hearing by e'

maitatjudicial-ngt@gov'inpreferablyintheformofsearchable

PDF/ocRsuppottPDFandnotintheformoflmagePDF.

5. List on 02.04'2024

2. Factual RePort:'

Thdt,incomplianceofaforesaidHon'bleNGT',sOrders,Jointcommittee

comprisingoffollowingmembershasbeenconstituted:
N om lnee/RePresentative offfiionofofficer

ffi,HSPCBmt. AxansnaTanwar, EE,

D iEiii ct M-a g i strate, F a ri d a b ad
n. Emit nlann SOM Badkhal

negional Direator, Ministry
Environment, Forest and Climr. X. fUutnamizh Selvan,

Member Secretary, CPCBffiCPCB
Director, RO
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3. Finding/Observations: -

The site was inspected on 27'03'2024

The observations of the team are given as below:-

1. The site under grievance is the land bearing Khewat No. 2214,

Khatauni No. 3425 and Khewat No. 221511964, Khatauni No' 3425

situated at Village Pratapgarh is a parcel of land which is under

possession with Municipal Colporation Faridabad vide transfer order

no.972 dated 05.02.2018. The total land area is 50 acres and had 50

MLD Sewage Treatment Plant at the time of transfer. Now

Municipal Corporation Faridabad has upgraded the STP to 100

MLD and is about to commission the same. The transfer document is

attached as Annexure-A collY.

2. Municipal Corporation Faridabad has prepared the site for

decentralized waste processing system for 300 MT/ day comprising

of Composting and RDF Facility without landfill site, in compliance

of NGT order dated 30-01-2023 in the matter of Poonam Yadav Vs

Eco Green Energy Pvt. Ltd. Presently, the site is vacant and only

0.370 acres of land is prepared for keeping garbage before it is sent

for processing. The land is prepared by laying Granular sub-base and

HDPE liner as per the provisions of solid waste management rules

2016. There are l6 no. of compost pits and I no. of concrete leachate

tanks constructed with brick masonry at the site. Trommels are not

yet installed at site and even electricity connection has not been

obtained. The site under question is not operational yet.
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ThephotographsofsiteinspectionareattachedasAnnexure.Bcolly.

3.AsperthereportofDeputyConservatorofForest,Faridabadthe

locations identified as Kila no. 11411412, ll5lll3l2' 18' and ll7l2l3l8

have been identified as Forest Land and cutting of 180 trees is also

confirmed by the same report. Report is attached as Annexure-c colly'

The forest land is 3.03 acres of the total 50 aares of land' No development

or construction has been done on the forest land but cutting of trees has

beenreported..AfineofRs.4664ol-hasbeenimposedonMCFand

Daksh constructions for the said violations. The copy of forest offence

report and range forest office report is attached Annexure-D colly'

Further, as per the report of range forest office no reporting of tree falling

has been noted by the range forest staff on land of MCF' The copy of

rangeforestofficereportisattachedasAnnexure.Ecolly.

4. Further MCF is the owner of the rest 46.97 acres of land, out of which

approximat ely 4 acre of land is used for the purpose sewage treatment

and around 04 acre is proposed to be used for the said solid waste

processing plant. MCF is only complying with the rule 15 (h) of the solid

waste management rules 2016 which is reproduced as under:-

sefupmaterialrecoveryfacititiesorsecondarystorage
facilities with sufficienf space for sorting of recyclable

materials to enable informal or authorised waste pickers

and waste collectors to separate recyclables from the

wasfeandprovideeasyaccesstowastepickersand
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Recommendations:

(i)MCFmaybedirectedtoobtainauthorizationfromHSPCBbefore

startinganyprocessofestablishmentoroperationonthesaid

site.TheyWerealsodirectedto.setupleachatetreatmentplant

betore starting operation of the said facility'

(ii)MCFmaybedirectedtoensurecomplianceofbufferzonewith
green belt around the treatment facility'

The report is submitted for kind consideration'

n '- /.^,
,rt$ lvq -

Dr. K. Muthamizh.
Selvan, Additionat
Director, RO

Chandigarh

l)

recyclers for collection of segregated recyclabl-e wa;te I

such ,as paper, plastic, met;' glass' teitite from the

source of generation or troi matirtat recovery facilities

I -/ "f4
'r't n)'*
1.\
d\ ilm.,

[:ff,H,?T!ii;.,
HSPCB

Place: Faridabad

Date '.71 , 03 'Lo tft

#l?:.*'H:r:;,,
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ftuury- G9:1
Frour

$ljfi*ilX- conscrvrtor of Forrsr

To,
tl\*ty s$F$S. C+*n**set+*
F,aridabnd

Endst No.lz26 Dat*tJi3.3,20?A
Subject - Report of Urradhorized 'lrre Cutting und ltegistered liorest Offenses
Respected Sii
l-q.tytfng to you under tlre autilorily vested ilr rne, witlr spcc'if-rc rcferences to SDM
Badkhal offrcu order no. 406S-72 dated Marclt 13, 2024, uni-tlri rn*o from- the esteemed
District Commissionu (DC) iir, *, i.i,a fiLn4rcttnazi iita February 22,2024.This
correspondenoc perrains to't[e'artherence to the orders of the Honourable National Green
Tribunal dated Flbnrary 5,2024,in the case of O,A no.12312024 (Sudesh Kumar vs State of
!Iq'asa)-It hss h*u 6$0$9111 ,to .cw e,*ewli5\*, .by rlx R?,uge AffiEe, Bail.rh€isn\ utt theit
repofis (rnemo nrunber +gidated NorernUiiig ,"ZOZI), thai certain Bctivitie$ involviog the
cuning of trees within the rnrlnerable eones haye boon carried out without securing the
ilecess&ry permissions from thc Forest Department, Notably, the lsontions identified as Kila
no, ll4ll4/2, l15//1312,18, and ll1lzlSlti have been confirmed as belorrghrg to the Forest
Depammerrtl T PeI fte demarcation report by the competent authority, As-pei Range Forest

9II.* tnvolvtng the unauthorized cutting of'IU() trees, includrng species such asr Papri',
BaqlamPapri, and sevual endangered rrelus, rn responieJo Uresi infrastions, two foiest
offeuse report have been duly registered by the beat forest guard under the supervision of the
forester, Inmediate action.nng"investigation into these iittt"* are imperatiru to;;;t
**:lgrg:j1 o* rnvaluabte nSturit resources. Mor.orrr, ih; R*d;offi;* registered
ary ofreryeetptr,agzbsr fua idbiidlrah,s.pau.sible, Wliieg*e ariver af i.bi cr**
involved and the contractor commitsioired by.$.e lulu*ripui ccrpor.+iion oi Furioatacl. Theseactjons cteaily contraveae the directives established qo p*t .t *;;*;;;;;;i*n arens.In lisht of these.dev.elopments, end.reinforciriiil-;rd.i,1'rffijfiitt'Hoooruable
National Green Tribural and tlie Honourable lu.pr*. Corrt, it is imperative that we ensurestricter oomplianee with environmentalprotectd, fiili#I. er such, I kindly requcst youroffiee to issue sringent f,irectrves to. the^M,y'ftC-corporation and other rerevantdryartments, emphasizing thatthe inclusion.of a d-d;;q,*6;'iil obid|,; certificate(NOC) fram the Forest Departrnent is rnandatory-irfi;',;is alrl condidons of nny tenderrclated tn aotivitie$, that mfght impact,fli;-gi;';il;,i*h 

me.suros *re oritical topreventns wauthora! rree iutting *1^:::,1l,,;'tfi;;:rrvntion of r*i,rouo,s greenwver, ali4njng with tJnWoplu gofu oflzuu"or,[er"tel,co,rw__li__-os 
ffid_hd by ournationar judiciary' Thank you for yiur u*,rrrrtnncring nnd prompt nction.

(!,\"-
Dcputy Conscryntor. o[ [or

EndsrNo, 1727.29 lrnrirlnbrd 'Fl,a 
i

Dntetlllr'l'eoiq fi.t'-\'9"h"tl-'

f;rtiryrtt'hc 
nbovo nmy be tirrwnr{ed to llro following hr,infirrrnntion rncl n$cossary nctiou
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frkn* 4-'"U/

From
O/O Range Forest Office
Ballabgarh

To,
Worthy Deputy Commission
Faridabad

Memo No. 741 Dated:Z1.3.2024
Subject - Report of Unauthorized Tree Cutting and Registerecl Forest Off-enses

Respectecl Sir
I hope this letter finds you well, I am writing to bring to your attention matters pertairring to
the unauthorized cr.rtting of trees within vulnerable zones, as outlined in the esteerred SDM
Badkhal office order no. 4068-72 dated March 13, 2024, and the memo from your esteemed
oflice, no. L.F.A 17l-l74lclll2o24 dated February 22,2024, particularly in light of the
Honourable National Green Tribunal (NGT) orders clated February 5, 2024,in the case of O.A
no. 12312024 (Sudesh Kumar vs State of Haryana).As per reports received fiom the Range
01Ilce, Ballabgarh, through merno number 495 dated Novernber 29,2023. it has corne to our
attention that certain activities involving tree cutting have been carried out within vulnerable
zones without securing the necessary permissions from the Forcst Department. l'hc locatio,s
identifled, including Kila no. ll4ll4l2, 115111312,18, ancl I I ll2l318, fiave been co.firmecl to
belong to the Forest Department, as per the demarcation report by the competent authority.
According to the field Office report, approximately 180 trees, including species slrch as papii,
Badam Papri, and several endangered herbs, have been r-rnlawfully .,,t do*n. In response to
these infractions, two forest of-fense reports have been duly registeiecl by the beat Ibrest guard
uncler the supervision o1'the forester.

Furthermore, I would like to bring to your attention that the Iand in question is
surrounded by the land of the Municipal Commissioner, Fariclabacl, where no reporting
of tree felling has been noted as per the lield staff s report. I lrge your esteemed otfice to
take necessary action to address these violations and ensLlre strict iompliance with the NGT
orders and relevant regulations to protect our precious fbrest resources. As such. I kinclly
request your ol'lice to issue stringent directives to the Municipal Ciorporation and othc.r relevant
departtnents. cn'rphasizing that the inclusion of a clause requiring i No OU.l..tion C'crtificate
(NOC) fiom the Forest Department is manclatory in the terms and conditions of any tencler
related to activities that might impact the green zones. Such measlrres are critical to ,reventing
unauthorized tree cutting and ensuring the preservation of Faridabad's green cover, aligning
with the broadcr goals of environmental conservation as mandated by ggr national 1,dr-iary-.
Thank yoLt lbr your unclerstan<ling ancl prompr uction. 

- lr_ :.:: ,,,1

,r:;i:t.;:; -'1/''', -''t'''.-' "

Endst No.-142-44

Range Forest OI'lice .,,,r.,,...

Ballabgarh

Datecl:27.3 .2021

A copy o1'the above may be fbrwarded to the fbllowing for inlbrnration ancl necessllry acrion
please:-
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I, The DCI] Faridabacl
2. I'he SDM, Badkhal, Faridabad
3. Order F ile

Ilange Forest Office
Ballabgarh

\V
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